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Mr. Deputy-Speaker: I do 110t know 
if that will be possible. I shall try if 
it is possible. 
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Mr. Deputy-Speaker: Order, order. 
Now, Papers to be laid on the Table. 

12.35 hrs. 
PAPERS LAID ON THE TABLE-

Contd. 

Mr. Deputy-Speaker: Now, Shri 
Humayun Kabir. 

Shri Humayun Kabir: I have al-
ready laid the papers on the Table of 
the House. 

NOTIFICATION UNDER UNIVERSITY GRANTS 
COMMISSION ACT 

The Minister of Education (Shri 
M. C. Chagla): I beg to lay on the 
Table a copy of Notification No. G.S.R. 
1209, dated the 20th July, 1963, making 
certain amendment to the University 
Grants Commission (Terms and Con-
ditions of Service of Employees) Rules, 
1958, under sub-section (3) of section 
25 of the University Grants Commis-
sion Act. 1956. [Placed in Library, 
See No. LT-2080/63]. 

2 ~ hrs. 

BUSINESS ADVISORY COMMITl'EE 

TWENTY-SECOND REPORT 

The Minister of Parliamentary Af-
fairs (Shri Satya Narayan Sinha): I 
beg to move: 

"That this House agrees with 
the Twenty-second Report of the 

of Third Five Year Plan 
Business Advisory Committee pre-
sented to the House on the 10th 
December, 1963 .... 

Mr. Deputy-Speaker: The question 
is: 

"That this House agrees with the 
Twenty-second Report of the Busi-
ness Advisory Committee present-
ed to the House on the 10th 
December, 1963 .... 

The motion was adopted. 

12.36 hrs, 

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD FIVE 

YEAR PLAN-Contd. 

Mr. Deputy-Speaker: The House 
will now take up further considera-
tion of the following motion moved 
by Shri B. R. Bhagat on the 5th Dec-
ember, 1963, namely: 

"That the 'Report on the Mid-
term Appraisal of the Third Five 
Year Plan' laid on the Table of the 
House on the 26th November, 1963, 
be taken into consideration .... 

We shall extend the discussion till 
the end of this day, that is, till five 
o'clock, because there are a number 
of Members who are anxious to speak. 
Shri P. C. Borooah who was in pos-
session of the House may continue his 
speech. 

Shri Bade (Khargone): When is 
the hon. Prime Minister going to 
intervene? 

Mr. Deputy-Speaker: Mter Shri P. 
C. Borooah. 

Shri P. C. Borooah (Sibsagar): 
Yesterday I was pointing out that 
while our population was increasing 
fast, the expansion of our economy 
was slowing down, and even after 
thirteen years of our economic plan-
ning, mass poverty persisted in th:e 
country, almost in the state in which 
it was in the beginning. 


